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CENTRAL ADNINISTRXrIVE TRIBUN 
ERNAWLAMBENcHj_ 

0. A.NOs.2034/93,2233/93,11/94, 60/94 
280/94 and 447/94 

Tuesday this the 5th day of April,1994 

COR 

Hon'ble Mr.Justice Chettur Sankaren Nair, Vice Chairman 

Hon'ble Mr.P,V,Ven}atakrishnan,Mnjnjstretjve Member 

220  34/93  

1 • Bindu Radi akrishnan, Casual LD Clerk 
Pass?or-t OfEice,Kozhjkode. 

•  Benê N.K. -do.. 

 An j th a I<um ar i MIK - do.. 

 Ramadasan T.K. -do- 

 Venugopal -do.. 

•  Ajay}umar NI< ...do.. 

 Reeja V 	 • -do-. 

•  Reena -00- 

9, Bindu M - do.. 

•  Pank aj a 0. K. - do-. 

 Baby Shy laj a - do.. 

 Syarn a 1 a E ..d o.. 

 Aji Rani -do- 

 Geetha N -.do- 

 Sheeba K ..do.. 

16 • Sobhan a V • .. 	o- 

17. Junni &isan -do- 	--Ap1icants 

BY Advocate Mr.M.R.Rajendrafl N. r. 

• 

Vs. 

\1ATJ\  The Passport Officer, Yozhike 

$ 4 4  
S  

Unbn of India, represented by 
Secretary to Governmt of India, 

Affairs, Ministry of 	cte..rnal 
NW Delhi. ....Resporxlents 

(By Advocate Mr. Mathew G.Vadakkel, ASC) 

• 	

• ....2 
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0. A. 2233 

Radhakrjshnan E.K. 
Eraraj idiku2h iyil, 
Kunngalam PC, Rozhikode. 

Babu K, Kaniathpoyilil 
Nenminda P0, Kozhikde, 

Krishnandari KP, 
I.idalpurekku1, PC Marmur 
Kozhikode..673 329. 	 ... Applicants 

By Mvocate Mr. M. R. Rajendran Nair) 

V. 

The Passport Officer, 
Ko zhikode, 

Union of India, represented by 
Secretary to Government, 
Ministry of External Affairs, 
New Delhi. 	- 	 ...Respondnts 

(By Advocate Mr. C. Kochunruj. Nair, SCGSC) 

0. J. 11/19 94 

16 Udayarej Janaranan, 
29/1872, Pipe Line, 
PC. .ithiravattom, ICozhikode. 

2. Sheeja T, Edakkad P0 
West Hill, Kozhikode. 

Leena K, Koduvally Veya]. 
B.G.Rod, PO.West Hill 
Kozh ikode. 

Raj esh C, 
Edacheri Methal House, 

• 	 Chevararnbalarn PO,Kzhikode. 

• 	 5. kill Kurnar (, 
Karlycri House, Mokavoor, 

• 	 Erenhjkkal P0, IKozhikod, 

Girish Kurnar A, 
Kolangara Parambu, Meathera, 

uvayu.repan College PC 
1<ozhikde. 

RadhakEishnan C.K.. 
Chettlyarukandy, PC I(olathur, 
Kohikode. 

8, T.R.Joby, 
Macheri House, Maduravanam Ra d, 

• 	 Civil Station PC, Kozhikode. 

9. Manohran M, Edavalakandy House 
P0.Mayanad, Kozhikode. 

10, Jayaprakasan TP 
Munderj House, Nellicede PC 
Kozhikode. 	 contd.,.. 
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Geeja I(C. 
Parambath House, Near 4th Railway 
Bate, Kozhikxle, 

Snt.Sathi A, Sathi Vihar 
Nadakkavu Cross Raid, 
j(ozhikode. 

Smt. Bindu K.P. 
Shanthi, Near Mutha?pan Kavu, 
Kozhilcode. 

Rum. Sheela K, 
Manassery Paramba, 
P0, Gov indapu ram, 1(0 zhikode. 

Rum Vijay V 
Mibazhapurath House, 
PO.Marikavu, Rozhikode. 

(By Advocate Mr.M.R.Rajeidran Nafr) 

vs. 

Applicants 

The Passport Officer, Kozhikode 

Union of India, represented by 
Secretary to Government, 
Ministry of External Affairs, 
NCW Delhi. 	 ....Respondents 

(By Advocate Mr. KaKarthikeya Panicker, ACGs) 

0. A. 60/94 

1, PP.Premirijan, 
Parambeth House, PD Makkada, 
Kozhikode Dist. 

2. R.N.Sredheran 
Puthiyedath Pararnbath House 
Pathiripatta PU 
Vii. Kakkattil, 
Vadakra. 	 . 	...Applicants 

(By Advocate Mr. P.V.Narayanan Nimbler) 

Vs. 

The Passport Officer, 1Dzhikode. 

Union of India, representedby 
Secretary to Governmit, 
Ministry of External Affairs, 
New Delhi. 

(By Advocate Mr.C.Kochunni Nair, SCGSC) 

.....4 
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0.A.280/94 

Usha Kuxnari.LT. 
Chuttadi House, 
PC. Irivallur, I<ozhikode. 

Lelitha T. 
T3ovinda Nivas, 
Ktzhakkumrnuri PC, Kakkodi 
Kozhikode, 

Ajil Das N Narlyate House 
Olavanna PC, Kozhikode. 

Beena P, Paloli House 
P0. 1(arinadipoyil 
Balusseri Via. 
}(ozh ikode. 

5 • M. Sun ii Kurn ar, 
Maroli HOu, 
Morikkara P0, Kakkodi 
Kozhikode, 

V.Ajish Baby, 
Ajay Nivas, 
Near Gandril Ashram 
P0. Malaparamba 
I<ozhikode. 

C.P,Manoheran, 
Chonem Peedikayil House, 
Edakkularn, Koyllandy. 

P.K.Babu, Panik}comkandy House 
Edakkulam, Koyilandy. 

9. PMohanan, Shobha Nivas, 
Rarnanattukara, }zhikode. 

ib. C.P.Rerna, Chevveripirayil House 
PD. Kannadipoyil, 
Balusseri, Kozhikode. 

11. P.Mini, Puthancheri House 
BC Road, Cheivarinur, 
P0.Ferolce, Kozhikode. 	 ....Applicants 

(By hvocate Mr. Shafik M.A) 

Vs. 

The Passport 0ff1cej Kozhikode. 

Unionof Ijidia, represented by 
the Miriisry of External Affairs, 
New Delhi. 	 ....Respondents 

(By hdvocat Mr. C.Kochunni Nair, SCGSC) 
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Q.J'e 

Anoop Babu K, 
Sangeeth, 2/599, Theyyampady 
Poyil Nilarn, Eranhipalam, 
Calicut, 

Mridula P, 
Poo1akkottum.el House, 
Karuvissery PO D  
Calicut. 

Anitha C. 
Chnbil House, Karaparamba PC 
Celicut-lO. 

Santhoshkumar P 
Pandiadi.th Houe, 
fizhakkummuri P0 
Kakkodi Via. Kozhikodc. 

5. Njshe De4..A. 
Alenchery I-bust, 
Florican Road, 
Civil Station PD, Calicut. 	....Applicants 

(By Advocate Mr.M.R.Rejtidra ri Neir) 

Vs. 

The Passport 0fice 	1ozhikode. 

tJnion of India represented by 
the ecretary to Government, 
Mm isry of. E.xt emil Affairs, 
NW Delhi. 	 ....Respondents 

By dvocete Mr.Mathew J Nedurnpara, ACGSC) 

ORDER 

CTTUR SANKARAN NA1R(J), VICE CHAIRMAN 

Applicants herein are casual employees 

working In the Passport Office, Kozhikode. They 

challenge an order dated 6.12.93 terminating their 

services. 

2. 	After the matter was heard at some length, 

counsti appearing on both sides caine out with an 

agreed formula. In view of that, we consider it 

. • • . . 6 
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unnecessary to go into the merits or express any 

ooinion on the merits. We record the agreed formula. 

It is agreed that: 

The work requirements of the Kozhikode, 

Cochin ad Trivandrurn Passport Offices 

under the Union of India will be assessed 

by the department and they will engage 

casual employees to the extent necessary. 

A common Seniority List of casual employees 

working at Calicut, Cochin and Trivandrum 

Passport Offices will be prepared, ranking 

them in the order of 4.heir length of 

service/number of days of service put in 

by them as on 6.12. 	(which Is the date 

of the impugned order). Casial employees 

will be en'aged from this list and they 

will be engaged on the basis of the priority 

of their ranking in the list. 

Though the Passport 0ffice/Offices of 

Cochi.n nd Trivandrum are not parties before 

us, counsel for Union of Inia representing 
these off ices submits that Union of India 

is agreeable to maintain a common Seniority 

List and make appointments from this List, 

which will be prepared on the basis of the 

length of service/number of days put in by 

the caal employees as on 6.12.93, as 

already ncticed. 

Casual employees working in the same category 

will be paid the same daily rate of wages 

(example, all Clerks will get the same wages, 

and all Peons will get same wages). 

. . . . .7 



We record the submissions and direct the 

parties to abide by the agreement. We make it clear 

once again that we have not eressed any Qpin ion 

on the merits. 

Applications are disposed of as aforesaid. 

Parties will suffer their costs. 

Dated 5th April, 1994. 

P.V.VENMARRISHINAN 	QiETTUR SANKRAN NAIR(J) - 
ADMIN1 15rRATIVE ?A3ER 	VICE CHAIRMAN 

CERT1ED ? COPY  
ksS4.  1)ate •..................... 

Deputy Reognistraur  


